4
ey

] OAN0.310/2017

CENTRAL ADMINISTRATIVE TRIBUNAL,
MUMBAI BENCH, MUMBAI.

0.A.210/00310/2017
Date of de' ision : December 13, 2019.

Coram: D» hagwan Sahai, Member (Administrative)
R... Singh, Member (Judicial).

Smt.Jessy '.eby Mathew,

W/o Shri feby Mathew,
Retired H.:ad Parcel Clerk,
Central R«.il Miraj,
Present resident of

B-2, 403, .‘rahma Majestic,

Kondhwa, P ne - 411048. e AP ICANE.
( By Advr- te Shri Anupam Chattopadhyay ).
Versus

l: Union of India, thiough
Gener :1 Manager,
Centr. 1l Railway,
Chhat:iapati Shivaji Terminus,
Mumbai - 400 001.

2. Senio:r Divisional Commercial
Mana~- (Central Rail),
Pune ..i11lway Station,
Purne — 411 .001. « » Respondents.

( By Advocate Ms.Sangeeta Yadav ).

ORDER (ORAL)
.er : R. N. SINGH, Member (JUDICIAL)

Present.

s . & ri Anupam Chaﬁtopadhyay, learned counsel
for the ap»licant.

2. V3. Sangeeta Yadav, learned counsel for the
responden s.

3. Ater arguing for some time, the learned
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counsel for the applicant seeks permission to withdraw
the OA with liberty in accordance with law.
4. In view of the above the OA is dismissed as

withdrawn with liberty in accordance with law.

i Mo order as to costs.
(R. N. S:ngh) ' (Dr. Bhagwan Sahai) \
Member (J) Member (A)
M.
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